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Corrigendum
Nirvachan Sadan, Ashoka Road, New Delhi-110001 Date 16" October, 2023/24 Asvina,
1945 (Saka)

No. 76/BR-LA/209/CEMS-III/2020—The date “26  April,
1945(Saka)”) in the English version of the disqualification order no. 76/BR-LA/209/CEMS-

111/2020 dated 26.04.2023 in respect of Shri Saurabh Tiwari, a Contesting Candidate in the
General Election to Legislative Assembly of Bihar, 2020 issued by the Commission may be

read as “09 May, 2023 (19 Vaisakha, 1945(Saka))”
By order,
Binod Kumar,

Secretary,
Election Commission of India.
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